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12.51 hrs.

BUSINESS ADVISORY COMMITTEE
THIRTEENTH REPORT

SHRI NARENDRA SINGH BISHT (Al.
mora) : I beg to move :

“That this House do agree with the
Thirteenth Report of the Business Advi-
sory Committce presented to the House
on the 24th May, 1972.”

MR. SPEAKER : The question is :

“That this House do agree with the
Thirteenth Report of the Business Advi-
sory Committee presented to the House
on the 24th May, 1972.”

The motion was adopted.

12.52 brs,

Re: HUNGER STRIKE BY GOVERNMENT
EMPLOYEES IN CHANDIGARH

SHRI S. M. BANERJEE : (Kanpur) :
I would like to raise to very small issues. One
is about the relay huuger strike that is going
on. I shall confine myself only to one—the relay
hunger strike by the Central Government
Employees in Chandigarh which is going on
for the last one month demanding the restora-
tion of the City Compensatory Allowance.
This money was being paid to them, but, later
on, it was withdrawn. I realise the diflicult
position of the Government because they had
to take a decision regarding other cases also.
But, I am sure now that Shri Amar Nath
Vidyalankar and all the representatives of the
various Assaciations and Unions of the Chan-
digarh Qentral Government Employees inclu-
ding the representatives of the Confederation
of Central Government Employecs met Mr.
Chavan and they are also likely to meet the
various officers. I would request hon. Minis-
ter, Shri Ganesh, to give some sort of assu-
rance to usthat this matter will not be lost
sight of and it will be considcred with the
utmost sympathy and objectivity.

The other point, if you kindly permit me,
is that jn our External Services of the All
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India Radio there are many Indians who
know the Indonesian language and they are
working smoothly. Suddenly two persons have
been retired and they have asked two Indone-
sians to come from Indonesia and you know,
Sir, the attitude of Indonesians during the
Pakistan aggression. I am surprised how the
Indonesians are being brought in preference
to the Indians who are already there,

These are the two cases. Mr. Ganesh is
here. He may give an assurance. The other
one I would request you to knidly send it to
Minister of Information and Broadcasting.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRIK.R.
GANESH) : In reply to an  unstarred
question in  this House on 28th
April, T had stated that the matter is under
examination. This was reiteraied on the 17th
May in reply to another unstarred question
by my colleague, the Minister in charge of the
Department of Personnel that the matter is
under sxamination. The position remains the
same,
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SHRI N. SREEKANTAN NAIR:

(Quilon) : Sir, you said. I may raise the
issue about the flood situation in Kerala,
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MR. SPEAKER : This morning I recei.
ved a letter from Dr. K. L. Rao, that he has
received full information and all the details
about the flood situation there and that he is
going to make a statement. Because he is
abvent today, he has asked his Deputy to
make the statement. So I allowed. But I am
told now, he is going to make it not today,
but tomorrow morning. Now Shri Khadilkar.

e g

12,56 hrs.

MOTION UNDER RULE 388

Simprnsion oF Proviso To RuLe 74 IN ResprcT
or Mines (AMENDMENT) Biny

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL-
KAR) : I beg to move;

“That this House do suspend the
first proviso to Rule 7t of the Rules of
Pracedure and Conduct of Business
in Lok Sabha in its application to the
motion for refercnce of the Bill further
to amend the Mines Act, 1952, to a
Joint Committee of the Houses.”

MR. SPEAKER : The question is :

“That this House do suspend the
first proviso to Rule 71 of the Rules of
Piocedure and Conduct of Business in
Lok Sabha in its application to the
motion for reference of the Bill further
to amend the Mines Act, 1952, 10 a
Joint Committec of the Houses.

The motion was adopted.

1256} hrs.
MINES (AMENDMENT) BILL

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL-
KAR) : Sir, with your permission, I would
like to change one name, that is the name at
item No. 3. Instead of Shri Somnath Chatter-
jee, the name to be incorporated is Shri Dinen
Bhattacharyya. All the other names are the
same and there are no changes.

MR. SPEAKER : All right. He should be
congratulated also ,



